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Sh. Ram Niwas Goel, Hon’ble Speaker in-Chair 
 

1. 11.03 AM The Chair greeted the House on the occasion of New Year (Vikram Samvat 2080) and 
Chaitra Navratra.  
The Chair also greeted the House on the start of holy month of Ramzan (Ramadan) from 
23 March 2023. 
 

2. 11.04 AM The Chair informed that the sittings of the House would have to be extended for 24th 
and 27th March 2023 to discuss and consider the Annual Budget and Motion of Thanks 
on the Hon’ble Lieutenant Governor’s Address. The House agreed to the extension of 
the sittings. 
The Chair further informed that Notices for Special mention under Rule-280 for the sitting 
of the House i.e. on 24.03.2023 & 27.03.2023 be submitted in the Notice Branch. 
The Chair informed the House that Hon’ble Minister of Finance will present the Budget. 
Therefore, the matters under Rule-280 (Special Mention) and listed questions for 22 
March 2023 would be treated as read. 

 

3. 11.05 AM ANNUAL BUDGET (2023-24)  
 

Presentation of Annual Budget (2023-24): 
Shri Kailash Gahlot, Hon’ble Minister of Finance presented the Annual Budget of NCT 
of Delhi for the financial year 2023-24. 

 

4. 01.32 PM Demands for Grants for the financial year 2023-24: 
Shri Kailash Gahlot, Hon’ble Minister of Finance presented the Demands for Grants for 
the financial year 2023-24.  
The Chair informed that the same would be considered by the House on 27th March, 
2023. 
 

5. 01.32 PM Presentation and Voting on the Supplementary Demands for the financial year 
2022-2023:  
Shri Kailash Gahlot, Hon’ble Minister of Finance presented the Second and Final batch 
of Supplementary Demands for Grants for the financial year 2022-2023. 
The Supplementary Demands were considered demand-wise and passed by voice-vote. 
 

6. 01.36 PM Appropriation (No.2) Bill, 2023: 
Shri Kailash Gahlot, Hon’ble Minister of Finance introduced the ‘The Delhi 
Appropriation (No.2) Bill, 2023’ (Bill No. 03 of 2023) with the leave of the House. 
The Motion was put to vote and adopted by voice-vote. 
The Bill was considered clause-wise. 
Shri Kailash Gahlot, Hon’ble Minister of Finance moved that the Bill be passed. 
The Motion was put to vote and adopted by voice-vote. 

7. 01.39 PM Presentation of Reports : 
Shri Mohinder Goyal, Hon’ble Member presented the First and Second Report of 
Department Related Standing Committee on Development. 

8. 01.40 PM The Chair adjourned the House upto 11.00 AM on Friday, 24 March 2023. 
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